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ATTENDANCE-CUM.ORDER SHEET OF THE HEARING OF SPECIAL BENCH OF THE
NATIONAL COMPANY LAW TRIBUNAL ON 14.09.2016

NAME OF THE COMPANY! Sh. Rajesh Ramchandani & Anr.

Vs.

M/s. Fusion Electronics Pvt. Ltd. & Ors.

SECTION OF THE COMPANIES ACT: 397/398 of the Companies Act 1956 and24lt242 of the

ORDER

Learned counsel for the parties requested that in view of the pending

talks for settlement of the matter, some more time be granted.

List on 19th September 2016.
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